CéNTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH é?//

“ 0.A. No. 236/93

New Delhi this the 29th day of May 1998

Hon'ble Shri N. Sahu, Member ¢A)

Hon;ble Dr. A. Vedavalli, Member (J)

-

Mrs Usha Goel

W/0 Shri S C Goel, eged 40 years
R/0 16-D-CE, Block Shalimar Bagh
New Delhi
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2/ Mrs Asha Bhagat
Ww/0 Pradeep Ehagat, aged 28 years
R/0 839, Pandit Chandra
'Harsh Gsli, Ganchi Hagar

I Delhi 110031,

3/ Ms Mamta Mishra

U S/0 Shri S.D. Mishra

Aged 31 years

R/C 32, Basant Apartments,
‘Mayur Vihar, Phase I

Delhi 110091

4/ Mr Madhu Sudan
S$/0 Shri Ramesh Chand
Aged 30 years
-‘L- R/0 6-8/15, Sadatpur Colony
Delhi ‘

5/ Mr Yogendra Bzhacur

: S/0 Shri Jang Bahadur Lal
Aged 35 years

R/0 123-A, Neu Lahore Colony
Shastri Wagar

Delhi 110031

6/ Mrs Kavita Vats j
Aged 35 years
R/0 D/415, Moti Bagh
New Delhi
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Mr Ashok Tripathi

S/0 Shri V K Tripathi
Aged 4C years '

R/0 G-32, Vijay Nagar
Delhi 9

Ms Kanchan Saxena

- D/0 Shri R.S5. Saxena

Aged 40 years
AN/25-C, Shalimar Bagh
Delhi

Mrs Aruna Bhawan
@/0 R K Dhawan
Aged 28 years
C-30, Bali Nagar
New Delhi 110015

Mr Vinod Kumar Malhotra
S/0 Shri Amar Nath
Aged 27 years

R/0 3/74, D.0.A, Flats (Garhi)

East of Kailash
New Delhi 110065

Mr Manoj Bhatnagar
S/0 Shri V M Bhatnagar
Rged 28 years

R/0 Block 88, Qrt. No. 1,

Pushp Vihar
Sector 1, Saket
New Delhi 17

Mr Manoj Mathur

S/0 Shri P N Mathur
Aged 31 years

R/0 G=32, Vijay Nagar
Delhi 110009

Ms Vijay Kapoor

D/0 Shri S N Kapoor
Aged 36 years
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16/

17/

18/

19/

R/0 1072, Laxmi Bai Nagar
New Delhi

Ms Geeta Mathur

0/0 Late Shri Dina Nath
Aged 32 years

R/0 29 Schedule B
President Estate

New Delhi 110014

Ms Nisha Saxena

0/0 Shri R N Saxena

Aged 28 years

R/0 H No. 1093, Gali Raja Uggar Sain
Bazar Sita Ram,

Oelhi 110006

. Mr Sanjay Kumar Saxena

S/0 Shri V P Saxena

Rged 28 years

R/0 A-52, vivek Vihar, Phase I
Delhi 110095

Ms Gursharan Kaur

D/0 Jarnail Singh

Rged 31 years

R/0 H No, 199, Galib Apartments,
Pitampura

Delhi 110043

Mr Shyam Rohra

S/0 Shri Gobind Ram Rohra
Aged 34 years

220, Hakikat Nagar
Delhi 9

Mr Gurcharan Khurana

S/0 Shri 5 R Khurana
Aged 34 ygars

R/0 57 Lal Bahadur Sadan
Gole Market,

New Delhi
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Union of India

Through its Secretary
Ninistry of Information &
Proadcasting,

Shastri Bhawan

New Delhi

The Director General
Doordarshan, Mandi House
New Delhi 110001

The Director

Doordarshan Kendra
Doordarshan, Sansad Marg,
New Delhi 110001
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ORDER (Oral

By Hon ble Shri N.Sahu, Member (A)

_we notice that parties were not present on
24.4,98,27.4.98,' 78.4.98 and today also i.e. 29.5.98. In
the circumstances, the applicants have lost all interests
in pursuing this case. The O.A. is dismissed for default

and non-prosecution.
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(Dr. A. Vedavallif (N. Sahu)
Member (J) Member (A)
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